IN THE NATIONAL COMPANY LAWY TRIBUNAL: NEW DELHI

COURT-II
Item No. 206
{IB}- 298(NDj2019
LA/2712/2020
IN THE MATTER OF:
M/s. Banyan Tree Developers Pvt, Ltd. Applicant/Petitioner
V/is
M/s. Parivartan Buildtech Pvt. Ltd. ... Respondent

Under§_e_cti;o;l:ﬁ_U/s 9 of IBC Code,2016

Order delivered on 24.07.2020

CORAM:

SHRI. CH. MOHD.SHARIEF TARIQ, SHRI L.N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENT:

NMr. arun Khate, Advocarz for Ch
Mr. Kanisk Khetan, Advocate for RP

ORDER

Rerotifly this case on 270 July, 2020

(L. N. GUPTA) (CH. MOHD.SHARIEF TARIQ)
MEMEBER (T) MEMBER (J)

Ginm



